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SHRI BRATIN SENGUPTA (West Bengal) : The Governor of
Bihar should resign..... (Interruptions)...

THE DEPUTY CHAIRMAN; Let the papers be laid.

PAPERSTAIDONTHE TABLE

Statement on the Ratification of ILO Convention No. 105 Concerning
abolition of Forced Labour, 1957.

THE MINISTER OF LABOUR (DR. SATYA NARAYAN
JATIYA) : Madam, I lay on the Table a copy (in English and Hindi) of the
Statement on the Ratification of ILO Convention No. 105 Concerning
abolition of Forced Labour, 1957. [Placed in Library. See No. LT-1329/2000]
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